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The Directorate of Factories of the
State Government have conducied a
statutory investigation and will be
submitting  thei* report shortly.
Meanwhile, the comrpany has decided
ip instal fencing with anti-climbing
device, by way of abundant cauticn,
in prevent entry of unvuthorised per-
sons inlo the hiting zonc of the moor-
iug ropes.

Demand anad Supply of Coal in
State«

1971, DR. SUBRAMADMNIAM SWA-
MY Will the Mini ter of ENERGY
he pleased to stale:

Yeat

1976-77

1977-78 .
(Estimated)

1078-79
(Anticipated

MARCH 8, 1978
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(a) the figures regarding coal pro-
duction and coal demand for the years
1976, 1977 (contemplated) 1978, on
an all India basis; and

(b) the figures regarding actual
coal supply, as against coal demand,
for the various States, for the same
years?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (h)  Actual demand, production
and supply of coal for the ycar 1976-
77 and estimated figures for the years
1977-78 and 1978-79 are given below:

Demand Production  Supply

(In million tonnes)

10337 101° 04 98- 4
105 00 101 00 *103° 0

(Anticipated)
12 oo 113 5 112°0

& The gap between the nioduction and demand s expectad o e met by drawing upun the ~tech,

The above-mentioneq figures take
into account the actual and the esti-
ruated demands and suppites pertain-
ing to all the Slates in the country

Quality Control and Cost Price
Relationship
1972. SIIRI SHAMBIIU NATI1I
CHATURVEDI- Will the Minister of
INDUSTRY be pleased tn state:

(ay whetheor  Government have
taken note of the supve tion  maode
by the Dethi High Court in one of its
jndgements of ntreducine the insti-
tution of Ombudsman v, Industry to
profeet the interest of the consumer
in the matter of qual:ty control and
cost. price relationship and

(b) if so, Government’s reaction

thereto?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
Yes, Sirg

(b) Government do not consider
that the institution of Ombudsman in
Industry is a practical proposition for
protecting the interest of the consumer
in the matter of quality control and

cost price relationship.  Machinery
(¢.g. Bureau of Industrial Costs &
Prices. Monopolies and Restrictive
Tiade Practices Commission, Indian
Standard, Institution, ete) alrcady
extsts for this purposc. Broadbased
consun.er movement in the country is
also bewng encouraged so that  the
1ghts of consumers could b asserted
and the existing legal provisions in
this regard are properly implemented
Electrification of Village, in U. P.
Hilly

1973. SHRI JAGANNATIiI SHAR-
MA: Will the Min:ster of ENERGY
he pleazed to state:

(1) what is the number of villages
in U. P. hills which are yet to be
electrified;

(b) what are the reasons for delay
in the electrification of these villages:

(¢) whether any efforts have been
made to evolve a time bound prog-
ramme to electrify every village in
the near future; and

(d) if so, what are she
thereof?

details
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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
The total number of villages in the
hills of U.P. State is 15,010. Out of
these, 2,501 villages have glready been
electrified, The number of villages in
the U.P. hills, which are vet to be
electrified is 12,509.

(b) Shortage of funds and the un-
remunerative nature of the rural elec-
trification schemes in the hill areas,
are the main reasons for the slow
progress in these areas. Load poten-
tial gnd load growth are also not suf-
ficient in these areas.

(¢) and (d). Government iy com-
miited to supplying electricity to the
backward areas. The rural electrifi-
calion programme for the next years
will be finalized shortly.

Secretaries, Additional/Joint Secre-
tarieg jn Ministrieg

1974. SHRI MANORANJAN BHAK-
TA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) how many posts of Secreta-
ries, Additional Secretaries and Joint
Secretaries respectively are there in
the different Ministries of Govern-
ment of India in Delhi  excluding
sttached and subordinate offices and
Bnards of Railways, P&T, Customs
and Income Tax;

(b) how many are filled by IAS
and how many by officers of other
services, giving percentage represen-
tation of these services;

(c) whether it Is now proposed to
increase the representation of other
services in higher posts in the Minis-
tries; it so, facts; and

(d) whether IAS Officers with less
service get preference over senior
officers of other services for appoint-
ments and if go, the steps contemplat~
ed to remove these anomalies?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI S. D. PATIL): (a)
and (b). A statement giving the re-
quired information ig attached.

(c) and (d). Tenure posts of and
above the level of Deputy Secretary
at the Centre are not reserved for
officers of any particular service. Such
posts are filled trgm amongst avafl-
able officers of the All India Services
and other Organised Central Group A
Services on the basis of suitablity
keeping in view the specific ,equire-
ments of each post and the qualifica-
tions and experience of the officers on
offer for Central deputation. A uni-
form length of service is adopted for
consideration for appointment to such
tenure posts.

Statement
Stat=m-=nt shawing number of officers belonging to IAS and other services working in posts of
Stertary, Aldional Secretarv and Joint Secretary in the different Ministries/Departments of Go-
v nent of fndin m Delhi (excluding attached & Subordinate offices and Boards of Railways, P & T.
Customs & Income Tax).

— As on 3-3-1978.
o1, No, Services No. of officers serving in Delhiin posts of P g
Secretary  Addl Jt. Secy. Total Represen-
(including  Secy. [includ{ng (Cols. g to tat,i,m
ex-officio (including ex-officio 5)
Secy.) ex-officio 1. 8)
Addl. Secy.)
! 2 3 4 5 6 7
[.  Indian Administrative Service. . 28 24 110 162 57°0
I[.  Other Services* . . . 20 17 81 118 42°1
—— TorAL . . . 48 41 191 280 100 O

. *L1-ludes Q= stral Power Bagins~ring Service, Indian Economic Service, Indian Frontier Ad-
m'nistrative Service, Industrial Managem#nt Pool, Indian Ordnance Factory Service, Indian Supply
Service, Central Legal Service/Central Co>moany Law Service, Qentral Secretariat Service, n
Qllr’h‘t &g&-c_)_m;s s;-rvu;/lfn “;“ Civil[\"'mnt Sell'w'ce. Indian Defence Accounts Service, Indian

reign Sarviee, In lian Police Service, T11i11 Postal Servicz, Indian Revenue Service, Indian Rai-
way Ssrvices (IRAS, IRTS, etc. etc.) '





